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NOTiCE UNDER CIAOSE (a) OF SOB8ECT10H (5) DF
SECTION 15 OF THWIECTRICITY AOT, 2003

An application under Sections14, 15& 79 (1 ) (e) of the Electricity Act, 2003 (the Act) has been made
by TP Paradeep Transmission Limited, TPCODL, Power House Square, Unit.8, Bhubaneswar,
Khurdha, Odisha-751012, to establish the-Transmission system for evacuation of power &om
Eastern Region Expansion SchemoXXXIV (ERES-XXXIV)- (hereinafter refUTed to as ltte
Projecf) on a Build, Own, Operate and Transfer Basis consisting of the foRming elements:

N BE

Establishment ofParadeep 765/400 kV, 2x1500 MVA GIS substation

In (Id:::Tn !!b Jr:ix) M VA 1 (111q1p Ts : 2 n (NSI a PX 151tH) MVAUng bph amunnbf :Ha!
• 765 kV ICT bays: 2 nos.
• 400 kVICTbays: 2 nos.
• 765 kV, 330 MVAr Bus reactor 2 nos. (7xll CJ MVAr single phase units
induding ore spare unit for both bus and line reaahors)
• 420 kV, 125 MVArBus reactr)r 2 nos.
• 765 kV Bus roactor bays: 2 nos
• 400 kV Bus reactor bays: 2 nos.
• 765 kV line bays: 2 nos.
[for t9rmination cf Angul (POWERGRID) - Paradeep 765 kV D/c line along
with 765 kV, lx330 MVAr switchable line reactor at Paradeep end in both
circuits]
• 765 kV, 330 MVAr (3xl10MVAr singh phase units) switchable line reactor
glong with assodated bay and 500-ohm NGR (with NCR bypass
aITangement): 2 nos,
jat Paradoep end in both circuits ofAngul (POWERGRID) - Paradoep 765 kV
D/cline]
• 400 kV line bays: 2 nos.
[for termination afPar8deep-Paradeep (OPTCL) 400 kV D/c (Quad) line]
AddItIonal space R)rfutureexpanskrn:
• 769400 kV, 4x1500 MVA ICTs (13 x500 MVA single phase untts including
one spare) along with associated ICT bays at both vottagelwels
• 400£220 kV, 5x500 MVA ICTs along with associated ICT bays at tx3th
voltage levels
• 765 kV, 2x330 MVAr (7xl10 MVAr single phase units induding one spare)
bus reactor along with assodated bays
• 420 kV, 2x125MVAr bus reacbralong with awociatBd bays
© 10 nos. of 765 kV line bays (along with space for swftchable line reactw) for
fUture lines

• 12 nos. ef 400 kV line bays (along with space for swihhablo line
future lines

• 12 nos. of 220 kVlino baysforfutun lines
• 765 kV bus sectionaliser bay: 1 set
• 400 kvbus sectionaliser bay: 1 set
• 220 kVbussectionaliser bay :1 set
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Angul (POWERGRID) - Paradeep 765 kV D/C line along with 765 kV, lx330
MVAr switchable line reactor with 500ohm NGFI (with NGR bypass
©re(nomen!)atParadeop end in both circuits.

mx nsion atAngul (POWERGRID)S/s
• 765 kV line bays (along wIth spaoekxafutun switchablelinereac;brE 2 ms.
[for termination ofAngul {POWERGRID)-Paradeop 765 kV D/cline along with
765 kV, lx330 MVArswitchable line reactor atParadeep end in both circuits

x

• 400 kV GIS line bay: 2 No400 kV
GIS diameters [2 No of bays in different diameters for termination ofParadeep
- Paradeep (OPTCL) 400 kV D/c (Quad) line and utilization of balance 2 No
shall be identified in future for connecting transmission line/reactor/ICT as per
ISTS requIrement

D POWERGRID shaH provide space atAngul (POW£RGRID) 76#400 kV S/sfor implementation of 2
no. of 765 kV line bays (along with space for future switchablo line reactor) for termination Angul
(POWERGRID) - Paradeep 765 kV D/c line

ii) OPTCLshall provide space at their under-implementation Paradeop (OPTCL) 400/220 kV GIS S/S
(expected by Dec 2024) for implementation of 2 No of 400 kV GIS diameters i.e. 4 No ofbays. 2 No
of bays in different diameters shall be used for termination of Paradeep - Pond mp (OPTCL) 400
kV D/C (Quad) line and utilization of balance 2 No of bays shall be identified in future for oonnocting
transmission line / reactor/ICTasporlSTS requirement

it) #As the bus scheme of P&rad8ep (OPTCL) GIS S/S is one and half breaker scheme, 2 No full
diameter ).e. 4 No of GIS bays needs to be implemented in the scheme for requirement of 2 No G/S
bays for termination of Paradeep (OPTCL) – Paradeep 400 kV DK: (Quad) line in two different
diameters. Utilization of other 2 No GIS bays of these diannters shall be iden6fied in future for
connecting transmission line/reactor/ICTasperlSTS requirement.

2. Ttle Central Transmission Utility of India Limited, vide its letter dated 20.11.2024, has
recommended for the grant of a transmission licence to the applicant to establish the proposed

Note

3, Paradeeo-Paradeeo (OPTCL) 400 kV D/c(Quacmle
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along with associated bay and 500-ohm NGFI (with NGR bypass
arrangement): 2 nos
[at Paradeep end in both circuits ofAngul (POWERGRID) - Paradeep 765 kV
D/cline]
• 400 kV line bays: 2 nos.
ITu termination ofParadeep-Paradeep (OPTCL) 400 kV DIc (Quad) line]
AddItional spaco for future expansion:
• 765/400 kV, 4x1500 MVA ICTs (13x500 MVA single phase units including
one spare) along with associated ICT bays at bath voltage levels
• 400/220 kV, 5x500 MVA ICTs along with associated ICT bays at both
voltage levels
• 765 kV, 2x330 MVAr (7xl10MVAr single phase units including one spare)
bus reactor along with associated bays
e 420 kV, 2x125 MVAr bus reactor along with associated bays
• IQ nos. of 765 kV line bays (along with space forswitchable line roactor) for
future lines

• 12 nos. of 400 kV line bays (along with space for $witchable line reactor) for
future lines

© 12 nos. of 220 kV line bays forfuture lines
• 765kVbussectionaliser bay: 1 set
© 400 kV bus sectionaliser bay: 1 set
• 220 kV bus sectionaliser bay :l set

(2

2. Angul (POWERGRID) – Paradeep 765 kV D/C line along with 7§’5 kV, lx330
MVAr swtlchab Ie line reactor with 50C>ohm NGFI (with NGR bypass
arrangement)atPaQdeep end in both circuits.
r eep (OPTCL)400 kVD/c(Quad) line

Tmx nsion atAngul (POWERGRID) S/s
• 765kVHne bays (along wtthspaoeRxafutrxesvWk;habtetinereactor): 2 nos.
[for termination afAngul (POWERGRID)-Paradeep 765 kV D/cline along with
765 kV. lx330MVArswitchable lino reactor atParadeen end in both drwtts

3.
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5. aMmmaTg:/i
• 400kVGIS line bay: 2 No 400 kV
GIS diameters [2 No of bays in different diameters fu brminatbn of Paradeep
• Paradeop (OPTCL) 400 kV DIc (Quad) lino and utilization of balance 2 No 1
shall be identified in future br mnnecting &ansmissbn Une/reactIX/ICT as perl
ISTS requirement]

•

Note:
nOWERGRID shaH provide space atAngul (POWERGRID) 765/400 kV S/s for implementation of 2

no. of 765 kV line bays (along with space for future swttchable fne reactw) fu terminatim Angul
(POWERGRID) - Paradeep 765 kV EYe line

i) OPTCL shaH provide spaoe at their under-imp+ementatkin P8rathep WFCL) 4tXY220 kV G/S S/S
(expecX9d by Dec 2024) hr implementation of 2 No at 4CX) kV GIS diameters i.e. 4 No of bays. 2 No
of bays in dIRerent diameters shall be used for termination of Pandeep – Paradeep (OPTCL) 400
kV INC (Quad) line and utilization of balance 2 No of bays shall in Identified in future Rv mnnocXing
&ansmisskXI line/reacbr/ICTasperlSTS requirwnent

iii) #As the bus scheme of Paradeep (OPTCL) GIS S/S is one and hail brwker scheme, 2 No fuN
dIameter i.e, 4 No of GIS bays needs to be implemented in the scheme for requirement of 2 No GIS
bays hr termination of Paradoep (OPTCL) – Pamdoop 4CX? kV IPC (Quad) line in two different
diarrnters. Utilization of other 2 No GIS bays of them diamMrs shdl be identified in future br
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2. ne Central Transmission Utitity of India Limited, vida its letter dated 20.11.2024, has
recommended for the grant of a transmission Dance to the applicant to establish the proposed

line/reactor/ICTasporlSTS

F'+ ;f
3. BasH on the material available on the mCI)rd, the Commission wide ador dated 18.12.2025 in

Petition No. 73fTU2025, has proposed b issue a transmission lioenc8 to the applicant subject to
the 08rtain conditions specifIed in order dated 18.12.2025 for the establishment. of the
transmission scheme as noted in para 1 above.

4. A copy of the application, along with its annexures and enclosures, made by the appHmntfw the
grant of an inter-State transmIssion licence to TP Parade8p Transmission LimIted, before the
Commission can be amessed at the https://www.tatapawer.com orinspecHed by any person in
the Commission’somce by following the laid down pmceduro.

5. Notice is hereby given in pursuance of clause (a) of sub-section (5) of Section 15af the Act that
suggestions or objections, if any, b the Commission's proposal to grant a &ansmission licence to
the applicant, as aforesaid, be sent to the undersigned by 10.1.2026 at the above noted address,
The suggestions or objections nmived afterthespectfied date shall not be considered.

6. The application shall be taken up for the further hearing by the Commission on 13.1.2026. Any
person who files suggestions or objections may in his/her disuetion attend the hearing, for which
no TA/DAshall be paid by the Commission. Sd/_

(Harpreet Singh Pnrthi)
Secretary


